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BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

EXECUTION APPLICATION NO. 23/2023 
IN 

ORIGINAL APPLICATION NO. 75/2023 
(IA No. 645/2023) 

IN THE MATTER OF: 

J.AISHREE BANSAL

UT TAR PRADESH POLLUTION 
CONTROL BOARD 

VERSUS 

AFFIDAVIT 

... APPLICANT 

... RESPONDENT 

I, Vikramaditya Singh Malik, S/o Yudhvir Singh Malik, aged about 36 years, 

Rio Ghaziabad Nagar Nigam, presently in New Delhi, do hereby solemnly 

affirm and declare as under: 

I am the Commissioner Municipal Corporation Ghaziabad and fully----
·sant with the facts and circumstances of the present case and

- competent to sign and depose the present Affidavit.

3. I state that it is the case of the Applicant that the garbage/ solid waste

has. captured approx. 200 square feet of the applicant's private land at _,!, 
Village Jagjeevanpur, Pargana Jalalabad, District Ghaziabad and
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leachates oozing out from the garbage has destroyed 1500 square feet of 

the Applicant's private land. 

I. Disclosure of Details on Waste Generation, Modes of Remediation and 

Current Status of Legacy Waste at Various Sites 

4. I state that as per the directions of this Hon'ble Tribunal, as recorded in 

Order dated 01.04 .. 2024, a joint survey of Pipeline and Morta Waste 

Treatment Site was conducted by Ghaziabad Municipal Corporation 

from the Indian Institute of Technology (IIT), Delhi and an on-site visit 

was conducted on 18.05.2024 on basis of which an interim report has 

been prepared. Copy of the Interim Report prepared in collaboration 

with the Indian Institute of Technology, Delhi is annexed herewith and 

marked as ANNEXURE-A. 

sing of solid waste, is reproduced herein for the convenience of 

on'ble Tribunal: 

Waste to Timeline Processing Status Update Location Operations at Site to Capacity (.Tune 2024) complete TPD 
The legacy waste As per third party 

Jagjivanpur process mg stmied survey conducted 
from October 2023 by IIT Delhi, the I 

Bhikanpur and till March 2024 legacy waste 
approx 54% of the remammg as of 

1. Legacy 1200 TPD legacy waste was June 2024 18th May was 65k Waste Site 
I having processed. The work MT which has 

2.69 lac on legacy waste was been processed by 
accelerated as the 30th June. The ton land which has ramy season IS 

approaching and been vacated from 
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2. Morta 
Facility 

O l_A� 
� ALAKA NAYAK j,;. 

Advo�ate * Reg. No.: 10639 * 
Area: 0"..'.ili l 

""' Period 2810612024 � 
\.I' to 27/Cl512•J29 � 

f�� 

300 TPD 

space is required for 
storage and handling 
of fresh MSW. The 
space created by 
processing of legacy 
waste has been 
continuously used 
for fresh MSW 
storage and 
processmg as there 
is no additional land 
available with Nagar 
Nigam yet. 

Operational smce 
July 2022 till June 
2023. Total Fresh 
Waste received at 
site 5 .65 lac ton out 
of which 5.56 lac ton 
has been processed 
till May 2024. 

July-24 

legacy waste IS 
being used for 
storing and 
processmg for 
fresh MSW as no 
new land IS 
available with 
Nagar Nigam. 

.As per third party 
survey conducted 
by IIT Delhi 
Approx 1 Ok MT 
was remammg as 
of l 81h May 2024 
out of which 
approximately 4k 
MT has been 
processed and 
balance shall be 
processed m July 
(subject to rains) 
ll.11'1 .�nh.�c.q11u1tl 
the site shall be 
handed over. 
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3. 

Jagjivanpur 
Fresh 
Waste 

Processing 
Site II 

(adjacent 
to Site I) 

3200 TPD 

4700 TPD 

Site operational from 
July 2023. Total 
fresh waste 
generated in 
Ghaziabad is sent to 
this site currently as 
no other site 
available. The total 
fresh MSW sent 
over last one year is 
approx 6.5 Lac MT 
out of which approx. 
3 .3 lac MT has been 
processed. 

Since March 2024, 
new processing plant 
and machinery have 
been added that has 
increased the 
processing capacity 
to about 3200 TPD. 

Daily 
Ongoing 
Processing 

As per third party 
survey conducted 
by IIT Delhi, the 
fresh MSW 
remammg as of 
18th May was 3 lac 
r.11111. Thr. totr11 
fresh MSW 
processed till 30th 
June is approx. 3.3 
lac MT. The daily 
process mg 
capacity has 
increased to 3200 
TPD but during 
rainy season, the 
processing work is 
expected to get 
hampered. 
Although the daily 
process mg 
capacity has 
increased to 3200 
TPD, because of 
the initial stages of 
mcrease of 
capacity, the on 
ground daily . . processmg 1s an 
average of 2000 
TPD, which is 400 
TPD more than 
daily generation. 

II. Capacity of Waste-to-Energy Generation Plant and Utilization of Waste 

6. I state that on the basis of the interim report as prepared by IIT Delhi, 

the data for the capacity of waste-to-energy generation plant and the 
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extent of the waste being used therein ( as per tests conducted in March 

2024) is as follows: 

S.No Parameters Percentage 
1 Organic waste 75-80 
2 Glass 0.8-1.1 
3 Plastic 1.5-1.8 
,1 lVTritnln 0 1 () 1 
5 Mix waste for 11.0-13.0 

RDF 
6 Silt and Debris 6.6-7.0 

7. I state that the waste treatment facilities were confirmed to be 

operational in the interim report of IIT Delhi. The aforementioned data 

indicates a daily waste disposal of 1,967 tons. The consent to operate of 

the textile industry's waste-to-energy plant reports a capacity of 75 tons 

per day (TPD) using a 2.5 million kilocalorie per hour thermic fluid 

heater. The brick production plant's waste-to-energy facility, currently 

beirig commissioned, has a projected capacity of 340 TPD using a 10 

million kilocalorie per hour hot air system. The combined RDF 

a nearby low-lying area, 

reports on the compost. 

hermore, the quantification of fresh waste at the Pipeline site in 

metric tonnes is awaited, although cubic meter data is available in the 

repmi. 

III. Status of Measures to Prevent Overflowing of Waste onto the Applicant's 

Land 
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8. I state that in this respect, a boundary wall was constructed to prevent 

the overflow of waste onto the Applicant's Iand. As on date of filing the 

present affidavit, the repair work on the Applicant's damaged boundary 

wall has also been done at the site. GPS photographs have also been 

annexed along with this Affidavit, as ANNEXURE-B. 

IV. Status and timeline for setting up the facility to prevent overflowing of 

legacy waste 

9. I state that although it is the responsibility of the District Magistrate, 

Ghaziabad to provide the land for the purpose of making arrangement 

for processing of waste, endeavors are being made to create a facility to 

treat the Municipal Solid waste near the site at Jagjeevanpur/Bhikanpur, 

Morta Facility and Jagjeevanpur Fresh Waste Processing Site-II 

(adjacent to Site-I). 

10. I state that in furtherance of the same and. to make arrangements for an 

/,,... . ...-:::--A· .... ·J ernative site for processing of waste,. an area of 15 hectares of land 

Alf. VA , YAY.: ad een identified of which a small piece 9f land was a private land,and 
I ''- '1 e 

Ht: • 'th process for purchase of that private land was in progress. However, 

Pc A�ct�Pg�/\�.f .taid challenges were faced in procuring/earmarking the said piece of 
\0 lf/' • / , 

.,. 
/ land/as an alternative to the existing location of waste processing and an 

a ternative to the previously planned site for setting up a waste to energy 

plant at villages Galand and Pipelhera in Hapur District. 

11. I state that Ghaziabad Municipal Corporation approached the District 

Magistrate and Additional District Magistrate regarding allotment of 

alternative land for solid waste disposal, whereafter they issued a letter 

to the Nagar Panchayat Niwarito execute the same. ABoard meeting of 
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Niwari Nagar Panchayat was convened for the said purpose. In the 

meeting held on 15.02.2024, the Nagar Panchayat Board, while strongly 

protesting and objecting to the allotment, refused to give. land to the 

Municipal Corporation for solid waste disposal in Niwari and canceled 

the proposal. Copy of Representations of Nagar Panchayat Board, 

Niwari and newspaper clippings of the local protests are annexed 

herewith and marked as ANNEXURE-C. 

12. I state thatvide Letter dated 28.06.2024, the District Magistrate, 

Ghaziabad has stated that it is advisable for Ghaziabad Municipal 

Corporation to contact District MagistrateHapur to provide adequate 

police force to ensure taking control of the land. previously acquired for 

setting up a waste to energy plant at villages Galand and Pipelhera in 

Hapur District. It is pertinent to state that previously, l 7.9084hectares 

i.e. 44.25 acres of land was identified and procured with the help of 
. . . 

Ghaziabad Development Authority by means of gift deed and by 

Ghaziabad Municipal Corporation itself by means of sale deed to· set up 

a waste to energy plant; for which an MoU has been signed between the 

vernment of UP and Government of Netherlands, subsequent to 

Ghaziabad lVlunicipal Corporation signed an agreemeht with 

13. I state that previously, Ghaziabad Municipal Corporation attempted to 

build a boundary wall on the said piece of land for execution of the said 

project. However, due to heavy resistance by the local population, the 

boundary wall was broken down by the locals subsequent to which an 

7493



FIR was filed for the same, and hence the project could not take off. 

Since then, Ghaziabad Municipal Corporation has been seeking the help 

ofHapur District Administration to provide force and protection for 

execution of the said project, latest correspondence having been done on 

29.06.2024. Copy of letter dsted 28.06.2024 issued by District 

Magistrate, Ghaziabad 1s annexed herewith and marked 

asANNEXURE-D; copy of the MoU is marked as ANNEXURE-E; and 

copy of the correspondence with Hapur District Administration is 

marked as ANNEXURE-F. 

V. Details on the Utilization of 1100 Tons Per Day of Waste for Composting 

14. I state that the legacy waste processing site at Jagjivanpur, Site-1, has a 

capacity of 1,200 tons per day (TPD), while Site-2, designated for fresh 

waste processing, has a capacity of 1,200 TPD. Additionally; the Morta 

Facility for legacy waste processes 300 TPD, bringing the total capacity 

of these sites to 4,700 TPD. Furthermore, the Material Recovery Facility 

) at Ret Mandi has a capacity of 250 TPD, and the MRF atSihani 

ocesses 200 TPD. and a third MRF, with a capacity of 50 TPD, is 

nstruction. 

�illl:Y that the construction work for this MRF is complete, and the 

chase of MRF machinery is underway. Thus, the total capacity of the 

MRFs stands at 450 TPD, handling solid waste for disposal, while the 

remaining fresh waste is collected and transported to the Jagjivanpur 

processing site, where it is processed using the windrow composting 

method. After processing, refuse-derived fuel (RDF) is transported to the 

Waste-to-Energy Plant at Mussoorie-Dasna, which has a capacity of 75 

TPD, managed by Rollz India Waste Management Pvt. Ltd. It is 
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pertinent to highlight that a Waste-to-Energy Plant with a capacity of 340 TPD for RDF disposal has been established, and its consent to operate has been approved by the Pollution Department, which at present is undergoing a trial run._ 
16. I state that everything stated above has been stated by me in my official b se o and derived from the official records maintained by 

DEPONENT 

VERIFICATION 

I, the abovenamed deponent, do hereby solemnly verify that the contents of the aforesaid affidavit are true and correct to the best of my knowledge and belief and nothing has been concealed therefrom. 
Verified at ______ on this ___ day of July 2024. 

• k E o�oNEN• .. A\\\<.. 
/ · 

cERTIFIE·D THAT TH '".u -��rDEPONENT 
�rttSmtJKm.��\�t��.. ·� 

S/o, V"lie Rlliril ............................ -.......... .. 

......... -................. · .... "\�"'6fuii 
lde��9.o.,..,r ,-�_-·ft.'.'. 

0

l 

_0 3 JUL 2024 
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Interim Report based on-site visit conducted on 1s11t May 2024 for the 
project entitled "Survey report for Waste Quantification at Pipeline and 

Morta Waste Treatment Site of Ghaziabad Municipal Corporation." 

The.work related to the solid waste processing in Ghaziabacl and its quantification was provided by 

. Ghaziabad Municipal Corporation through Nagar Swastbya Adhikari on 25 th April 707� Thtr wwlr 

comprises to fulfill the following objectives: 

I) The quantification of total waste and its various fractions (untreated, single screen treated and RDF 

fraction) on already closed Morta site 

2) The quantification of legacy waste at Pipeline site 

3) The quantification of fresh waste at Pipeline site 

4) To validate the reports of daily input of fresh waste dumping at Pipeline site 

5) To vali<;late the capacity of WTE plants for the utilization of RDF 

The site visit in this regard was conducted on 18th May 2024 with following: 

- Mr. Ritesh Kumar, Research Scholar, TIT Delhi 

- Mr. Rahul Dwivedi, Research Scholar, TIT Delhi 

- Mr Akshay, Geron Waste Management, Mo�a Waste Site 

_ Mr. Atul Kumar, R.ollz India Waste Management Private Limited, Pipeline Waste Management Site 

_ On:i Pal Singh, Zonal Sanitary Officer, Ghaziabad Municipal Corporation 

\.iC!H(O flJr Hl1!;J l.�S·/?!Op,il�iit 11: Ted1noiogy 

incEan instii.lit � .. ,f ·1�,:l·�i.�nlo�i:1 :-':.:1i;1i 
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Methodology: 

a) Quantification: The Unmanned Aerial Vehicles (UAV) survey was conducted for the quantification 

of the waste on both the sites viz. Morta and Pipeline util ized the fol lowing methods: 

- Orthophoto 

- Digital Elevation Model 

- Contour Mapping 

b) Verification ofdailv input of waste: The data for daily input was col lected and verified by weighing 

. bridge sl ips. The calibration certificates of weigh bridge at both the locations were also verified. 

c) CTOs for Waste Treatment Plants: The CTO for both Morta and Pipeline treatment plants were 

verified for the capacity of treatment. 

d) CTOs for Waste to Energv Plants: The CTO for two WTE plants were verified for the RDF 

uti l ization capacity. 

· e) Macltiner,1 and Equipment: The machinery and equipment on site were verified for the total treatment 

capacity. 

· \3M(/ 
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. Project Snapshot 

A. Project Site 

Total Waste Quantified 
on- site 

Survey report for Waste Quantification at Pipel ine and Morta 
Waste Treatment S ite of Ghaziabad Municipal Corporation 

Morta, Ghaziabad 

68248.68 cum; 31 360.3 l MT 

Proposed 
Identified 

Technology Segregation & Windrow Composting 

Waste Fractions 

Unprocessed Quantity on 
site (density 460 kg/cum) 

23548.7 1 cum; 1 0832.40 MT 

Processed Quantity 3 1 59 1 .5 1 cum; 1 8954.90 MT 
· (density 600 kg/cum) 

RDF on site (density 120 
kg/cum) 

1 31 08.46 cum; 1 573.0 1 5  MT 

Project Structuring Contracted to Geron Waste Management 

B. Project Site Pipeline, Ghaziabad 

Total Waste Quantified on- 8 1 678. 753 cum Legacy waste and 30484 1 .35 cum Fresh 
site waste 
Proposed 
Identified 

Technology Segregation & Windrow Composting 

Waste Fractions 

· Legacy waste (density 800 65343 MT kg/cum) · 
Fresh waste density Yet to be tested 

Project Structuring Legacy waste treatment contracted to Rollz India Waste 
Management and fresh waste management to . Geron 
Waste Management 

'\/ . \ ,:=: : , : -�:) n,·�, \r1 
F:·ofr1s;:;;;r 

Cc-!nire for Rornl f]r-:1 1eirip� . : :1nt �\ 7uchr.o!ogy 
lndiai1 !nslitute ()� TE-chn0Jo9y Deihi 
Hauz !\has. Ne1.•: D�fhi-· 1 1 00·1 e. lND!P, 
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Waste Characterization at Pipeline (as per tests conducted in March 2024): 

S No ----
I -·---
2 

3 ------
4 ---·- -, � .. .... 

5 
6 

Conclusions: 

.,,.... 

J>ara�1ctct·s .. 
Organic waste 
Glass 
Plastic -- · --· 
Metals 
M ,  ... wnsle for Roi: 
S i l t. and Debris 

---

-----·· --·-
l'crc�nE!_g� 
75-80 - -- -
0 .8- 1 . 1  
1 . 5- 1 .8 

O. l -0.3 
l l . 0- I J .0 

6.6-7.0 

- -· ·-
--

- The waste treatment faci l ities was found to be functional and. operational. 

- As per the data provided by the Ghaziabad .Municipal Corporation the total waste being 
d isposed Off the Waste Treatment S ite is 1 967 TPD. 

- The CTO of waste to energy plant for the textile industry for boiler operation via 25 lakh 
. KCAL/hr thennic flu id heater is using for 75TPD RDF. 

- The CTO of waste to energy plant for brick via 1 00 lakh KCAL/hr for hot air is for using 
340 TPD RDF. However, during the time of the visit, the comm ission ing of waste to energy 
plant was underway. 

- Considering this, the total RDF utilizing capacity turns out to be 4 1 5  TPD, which is approx. 
20% of the total waste d isposed per day. However, the RDF generation has been found to be 
is @ l  1 - 1 3%. 

- The decomposed organic waste is being disposed to the low-lying area nearby for refil l ino. 
. . b 

However, the test report for the d isposed compost/good eat1h needs to be done yet. 

- The quantification of fresh waste at Pipeline site in Metric Tonnes is yet to be done as the 
randomized samples wi l l  be taken for bulk density from the s ite. However, the quantification 
in cubic metre has already mentioned in the report. 

� .  . \'llVE.:l< KUM.AR' 
Professor 

cvnlre lor 1 1\r rai I.Juvt.Jkipnienl & Technolo\)y 
lndi,rn Institute ofTechnoloiJY Dei l 1 i  
Hauz l<has. New Delhi··"i'I OO"ll:i, l i\JDl.i\ 
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- The M&E installed at both sites are as follows: 

---··-····· 
S.No Machine Qty 

Name 

1. Pioclinc 

l Super sonic I 

2 Warrior 1 200 3 

3 Trommel 4 

4 Poclains 1 2  
& 
Excavator 

2. Morta 

I Tremmel 1 

2 Ballistic 2 
Separator 

3 Poclains 2 

--------------------------·-
ca·pacity Total 
(TPD) Capacity 

(TPD) 

2000 2000 
400 1 200 
300 1 200 

300 300 
400 800 

VIVE!< 1-<U I\M\H 
Profes\;or 

Centre for Rurel Development & Technolo;Jy 
Indian l nstitu i) vf Tc•'i inr,io9y DG!l .i 
Hauz Khas, I\Jew Delhi-1 1001G ,  1 1  'DtJ\ 

--
--

·-
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Photographs of site visit: 

VIVEK KUMAR 
Professor 

C,,ntre for Rural Developmen! & T,ir.i. 1 10k . i 
l 1 1cl!an Institute of T,"c1 1no10,w Delhi 
H<Juz l<hns. Nt w Dolhi- 'l ! O{J '! t\ u,• · · ' \ 

. c ' 
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Waste to Timeline 
Location Compost Operations at Site to Status Update (June 2024) Capacity complete (TPD) 

The legacy waste processing started 
from October 2023 and t i l l  March 2024 

approx 54% of the legacy waste was As per third pa1ty survey conducted by 
Jagj ivanpur processed. The work on legacy waste I I T  Delhi, the legacy waste remaining as 
I Bhikanpur was accelerated as the rainy season is of I 8 11

, May was 65k MT which has been 

I Legacy 1 200 TPD approaching and space is  requ ired for June 2024 processed by 30th June. The land which 
Waste S ite I storage and handl ing of fresh MSW. has been vacated from legacy waste is  
having 2.69 The space created by processing of being used for storing and processing for 

lac ton legacy waste has been continuously fresh MSW as no new land is  avai lable 
used for fresh MSW storage and with Nagar N igam. 

processing as there is no additional land 
avai lable with Nagar N igam yet. 

As per third party survey conducted by 

n�1-m-1 1 1m1H I  � l t l iJ\ J ii iy ;:>.O ?. ?. 1 1 1 1  J l l tH-\ ! IT ftr.lhi Annrnx I Ok MT wmi rnmr1in ing 
Mnrtfl 7071 Tnt;:il  Frf'�h W;:i�tf' rf'rf'i ,wrl ;:it � itf' us of I 811

, JV!uy 2024 out of which 
'.L Faci l ity JUU I PU 5 .65 lac ton out of which 5.56 lac ton J u ly-.24 approximately 4k IV1 I has been processed 

and balance shal l be processed in Ju ly has been processed t i l l  May 2024. (subject to rains)and subsequently the s ite 
sh al I be handed over. 

S ite operational from Ju ly 2023 . Total 
fresh waste generated in Ghaziabad is As per third patty survey conducted by sent to this s ite currently as no other site 

Jagj ivanpur avai lable. The total fresh MSW sent I IT Delhi ,  the fresh MSW remaining as of 
Fresh Waste over last one year is approx 6.5 Lac MT Dai ly I 8 11

, May was 3 lac cum. The total fresh 
" Processing 3200 TPD out of which approx. 3 .3 lac MT has Ongoing MSW processed ti l l  30th June is  approx. 

S ite I I  3 .3 lac MT. The dai ly processing capacity 
(adjacent to 

been processed. Processing has increased to 3200 TPD but during 
Site I) Since March 2024, new processing rainy season, the processing work is plant and machinery have been added expected to get hampered . that has increased the processing 

capacity to about 3200 TPD. 

Total 4,700 TPD 
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- Y or Oct o b e r  I n  t h e  'r e · r t w o  l h o t, ;:i n d  nnd N l ne t a o r 1  
B ETWE E N :  

A N D  

G C I N O  S o l u t i o n s  P r iva t e  l f  · d 
' C . m i t e  · a Compa ny Inco r pora t e d  u n d e r  " T h e  Compa ni0 s Act 2013 
\ o m p any li m i t e d  B y  S h a  ) "  · h · 
O ff 

res w i t  Reg1.strat ,on N u mber - 3 5 3 62 7 a nd having i:s regis tered 
Ice at R e g u s  E l e ga n ce .  2 F, E l e gance, J a sola D l s tr lr.t  Centr�, Old M a t h u ra Roa d,  N ew D e l hi 

1. 10002. S ,  (here i n a f t e r  refe rred to as " C o m p a ny")  w h ich e x p �e s s i o n  s h a l l  u n les s r e p ugnant  
t o  the c o n text o r  m e a n i ng t h e reof I n c l u de s  I ts successors,  a d m i ni strators a n d  ass igns  of the  
Second P a rt t h r o ugh D i re c to r  M r  Th e odorus G e ra rdus W i l t·. e l m u s  G i e l \ ng Pass port N u m b e r  
l3KC8C K F '1 8  M o b .  + 3 1 - 6 2 2 8 0 3 5 1 8  here inafter referred to a s  "TH E L E S S E E" 

W H E R EAS TH E L E S S O R  i s  t h e  G overnm;nt agency and rig htfu l owner a nd is in p o s s ession of  
the p iece o f  N o n  Ag ri c u l t u r a l  l a n d  bear ing G a ta N u m bers a n d  h a n d  d ra w n  m a ps a u thorised 
by the Le s s o r  i n c l u d e d  In Annex ure A with tota l  area a d - m e as u ri n g  1 2 . 1099 H ectares  or 
1 2 10 9 9  Squ a re M e t ers s i t u a t ed a t ;  address of the proposed s i t!'! loc a ti o n  v i l lage P ipa l heda 
a nd v i l l a g e  G a l a n d  in G ha z i a b a d  and registered I n  the reve n u e  r e cord a t  Su rvey n u m bers 
more p a rt i c u l a r ly d e s c ri b e d in t h e  schedu le given in A n n e x u r e  A, ( h e �e l n a ft e r  c a l l e d  to a n d  
rr. f e rred to a s  " T h e  d e mi s e d  p re m ises" ) .  T H E  LES SOR s h a l l  p rovide c e rt if ied c o p y  of  a i l t h !.!  
docum e n ts re l a t e d  t o  D e m i s e d  P r e m ises a l o ng w i t h  i t s  E n g l i s h  tr a ns l a t i o n  t o  TH E L E SS E E ;  

A l  D W H ER EA S  TH E L E S S E E  i s  a company i nvolved i n  b u s i n e s �  of  pro cessing a n d  p"rov lc.e 

s rvice s o f  I n t e g r a t e d  W a s t e  m a n a g e m e n t .  

I �  '/ H E R EAS f H E  L E SS E E  l o d v e  uet" 1 1  , e le<. l e u  lu , e l  u µ  d l ld r u 1 1  cl n  I n t e g r a t e d  W a s te to 

E ne rgy ( WT E )  p la n t  at  G h a z i a ba d  wi l h  a d a ily capa city o f  a ro u n d  2 300 to ns sol id  waste a n d  

c c n c ra t c  a r o u n d  s o  - 6 0  M W  o f power to b e  e x p orted to t h e  g r i d  u n d e r  a P o w e r  P u r c h a s e  

�1 
I / 

e r e e rr, n t  o n  P u b l i c  P r iv a t e  P a n r,er s h l p  m o d e l  ( t he " P a rt ne r s h i p  O e c l a r a t  o nµ e t tached 

1 ,er  t o  a s  A. n n e x u r e B )  and l h e  M e mora n d u m  of  U nd e rst  n d l n g  be tween \ h e  S t a te 

Govcrnm · n t  o f  U t t a r  P r .:i desh a n d t h e  Gove r n m e n t  o f  The N e thcrl.:inds ( a tt ched a s  

I nnexur CJ . T h e  O e p .:i rt r n c n t  o f  U rb.:i n  D evelop m e n t ,  G o v e r n m e n t  o f  Uttor  Prad s h  ha s 

i ss u e d  l e L e t t e r o f  Acc e p t ,  n e e  d o t e d  o � . 1 1. . 2 0  8 ( a l l a c h e d  · s A n n e  u rc 0 ) . Th L e s s  •e hos 

..ice  p t · d t h  o f f e r  c o n f i rm d i t v ide l c t t •! •  d a t ,: d  20. 1 1 . 2 0 1 8  ( , u a c h c d

�

/\ � i.. u r ' E ) . ·rhe 

L s e e  r e q u i r e �  rt d e q u a t e ! a n tJ fo r  i n s t a l l a t i  n f W J St e t o  n r ey P l a n t  ( ) a n d  for l�� 
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